TO BE PUBLISMED IN PART TII szca*mii 3(ii) OF THE
GAZETTE OF TmTA | .

Gove rrment of Ind 1.1
Ministry of Finance
(Department of Revem?e)

&« & 2 & ¥

 Wew Delbiy the (24w April, 1989

NOTIF ICATTON
Yo. S 33| (F.No.§98/5/8'9-IT(B)= }}L pursuaﬁce of sube
clsuse (iii) of clause (41t) of Section 2 of [the Income~tax Act,

1961, the Central Governmment hereby aunthorides &xeppetsfueto
tibn tpewrednbehentioned below column 2, being |the Gazetted
Officers of the Central Government, to exercise the powers

of Tax Recovery Officers under the said Act lin place of the
Tax Recovery Officers mentioned bdlow in coluimn 3 in
supersession of the Notifications mentioned below in column 4

S.No Name of the Veme of Tax Old f‘oti_ﬂ- The dates
persons to be Recovery eation No, from which
authorised to Officers in and date to the persoms
exercise powers place of  be super- mentioned in
of Tax Recovery whom the seded - ¢0l.2 have
Officers parsons assumed

: mantioned in charge as
colgxgn Etgrei s T.R.0s
10 anthorise _
W s o s ;
1« Snri K.B.Saxena Shri Laxman Prasad 771}_8?._ 3.8.88
13. 7%
& .Ho.398/28/87-1T(B)

2., Shri J.LVerma Shri R.K.Agarwal 7871 dt.

: 19.2- 883 15,12.88
(F .No,398/28/87-11(B)

3. Shri P.N.Tandon Shri &.N.Tripathi 7871 dt.

19.4,88 31,10.88
{F .N0.398/28/87-1T(B)

2. This Notification shall come into force
with fmmediate effect and in so far as parsongimentioned in

column 2 from the dates indicated in column 5,

overmment of Irnd

(B.E.Alexan
- Under Seerstary to the
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The Hanager,
Coverm-nt of India Pmss,
Mayapari, Yew Bel‘a 1o

DOMS, New Delni
agpur.

The Directors of Ins ctwn ineluding

The Director, IRIDT) Staff Gallege,

The C&AG of Ind.a, New Delni

The Accountent Cemeral, Allshabad

The Chief Secretary, Govemment of‘ Ut LAY Pradesh, uacknow

The Comnisglonexr of Income-tax, Kanp

The Joint Secrstary and Iegal Adviserj Depariment of
gal Affairs, Ministry of Law and Jubtiae, Yew Dalhi

Inspection Diyision, Central Boald of Dirvect Taxes,

Mayur Bhavan, New Delhi

DI(}B&?RJ Mayur Bhayan, 6th floors Ngw Delnl, 2 copies

for issue and distribution

Bulletin Secetion, DI(RG&PR) 6th floory Mayur Bhayan,

New Delhi -

Guazrd file,

A LLML,

| (B I LAlexanderi——
Undey 3ecreta.ry to the Gbvernment of India




